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(b) whether Government would like 
to consider that markets be naml'J 
Clfter famous freedom fighters or grcll.~ 
personalities who are dead nOw? 

THE i\lI~ISTE.[l OF WORKS A~D 
HOl.;SING AND Sl.;-PPLY AND RE-
HABILlTATION (SHRI SIKANDAR 
B .. ~KHT\: ta' nnd (b'\, The informa-
tion is being collc('ted and wili be 
laid on thl' T<1blc 11! the Lok Sallha. 

€:omplaints on the Manner of Enquiry 
ap.lnst Director, Central Tuber crops 

Research Institute, Trivandrum 

1023. SHIH K. KUNHAMBU: Will 
the Min:~ter of AGRICULTURE AND 
IRRIGATION be pleased ttl state: 

(a) whether the Minister has re-
cei ..... ed any complaints on the manner 
in which an enquiry was conducted 
against the Director of the Central 
"Tuber CroPs Research Institute 
ClCAR). Trivandrum by the Vigilance 

-Commission; and 

(b) if so, steps taken on it? 

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI 
SUR.TIT SINGH BAaRNALA): (a) 
and (b). The facts of the case are that 
the Commissioner for Departmental 
Enquiries, Central VigHance Commis-
sion. Government of India. was ap-
pointed to investig:tie the allegations 
made by the C.B.I. against the Dirct.:-
tor. Central Tuber Crops Research 
Institute. Trivandrum. The Inquiry 
Officer fixed ;;th ,Tanuary. 1978 ns the 
date for the hearing of the case at 
New Delhi in his office and notices 
were accordingly i;;sued by the Com-
missioner for Departmental Enquiries 
to both the parties i.e .. Prosecution as 
well as Defence well in advance on 
the '4th and 19th DecE'mber, 197j, The 
prosecution, however. failed tn prcr-
ducc the witnesse.;; on the date so 
fixed and requested the Commissioner 
fnr Departmental Enquiries for an au-
journment. The request was, how-
ever. not acceded to by the Commis-
sioner for Departmental Enquiries. 
The C.B.I., protested against this de-
Cision, which was forwarded by the 

Council to the Central Vigllan('c coni-
rrllSSlOn for their views. The Central 
Vigilance Commission has C1pined in 
fhi!' regard that it is entirely thc dIe-
cn'tlon of the Cnmmissiolll'l' tor J». 
partmentnl EnquiriC'!' whdhfT \0 grant 
adjournmcnL'i or not and no \'iolatiOD 
of the Rules tool; place in thi" case. 

Intensive and Integrated RUI'31 neve-
lopment In Trlpura 

1024, SHRI SACHI;\;DRALAL 
SINGHA: Will the Minister of 
AGRICULTURE AND IRRIGATION 
be pleased to state: 

(a) whether out of 12 blr)L'ks ~nl,. 

i blocks have been selected under the 
programme of Intensive and Integra-
t('d Rural Development in Tripllra; 

( b) if so. the details of the location 
of the blocks under the programme; 

(c) the details of the criteria sUI-
gested for the selection of blocks 
under the programme; and 

(d) the details of the work done up-
to-date, block-wise, and th£' result 
achieved? 

THE MINTSTER OF sTATF. IN 
THE MINISTRY OF AGRIClJLTlJRZ 
AND IRRIGATION (SHRI BHANU 
FRATAP SINGH): (a) Yes. Sir. 

(b) Details of blocks ft'l('ct('d under 
the programme are as undl'r: 

N a TMOf Blocks NrLmR of DistriC1 

1 Kamalpur Tripurn ~ortb 
2. Mohanpur Tripura West 
3. Melaghar Tripura West 
4. Kumarghat TripllrCI North 
5. Udaipur Matabari Tripura 

South 
6. Tcliamura Tripura We.t 
7. Khowai Tripura W.t 



(c> The criteria SlWIetlted for the 
sel«tion 01 btocts OIl t of the 2000 
blocks un4er tbe programme are: 

(i) It might be 10llical to allot 
blocka more or less on a pro-
rata basia to each district pre-
sently covered under SFDA, 
DPAP and CAD. 

(ii) Block, with more than 20 per 
cent scheduled caste popula-
tiOn should be covered first. 

(iii) Higher incidence of unl!mploy-
ment and under-employment 
might be kept in view it such 
figures are available. 

(i\') Potentiality for development 
and organisational frame-

" .. ork that has been built up. 

(v) Low agricultural productivity. 

(Vi,· Low consumptiorl level and 
preponderance of people be-
low poverty line. 

(d) The programme has only re-
cently been initia1ed for which guide-
lines for and methodology for plaD-
ning and implemenlation of the inten-
sive development of blocks under tbe 
integrated rural development pr0-
gramme have been sent to the State 
Government. A sum of Rs. 17.50 lakhs, 
@ Rs. 2.5 lakhs per block has also 
been released just recently for the 
implementation at the programme in 
the aforesaid seven blocks. Since the 
implementation of the programme has 
been taken up only very recently, it is 
too e~rly to expect any achievement 
under the programme. 

Janat. Blo-Gas Plants 

1025. SHRI M. A. HANNAN ALHAJ: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to 
state: 

(a) whether any modilled design of 
biD-Gas plant termed as Janata bio-
gas plant has been made; and 
2591 Ls---i 

(b) if so, the details thereof, with 
the comparative stumes In ~ 
to oUler t~s Of bio-eas "plants? 

THE MINISTER OF AGRIctJI, 
TURE AND IRRIGATION (SImI 
SURJIT SINGH BARNALA): (a) 
Yes, Sir. The State Plann~ In'tl-
tute, Government of Uttar Pradesh 
has developed a drumless bio-gas plant 
named' as ·Janata Bi~as plant' at 
their Gobar Gas Jl,esearch Station, 
Aiitmal. (Eta wah}. 

(b) The plant is 1m nndet" llround 
dome, tnade of cement and brieks 1!nR-
mel painted from the inside. with a 
sloping masonry inlet and rectangular 
plastered outlet, The crOwn of the 
dome h"" an opening Wlaieh is provid-
ed .... i th a cement COIIC..- disc coyer, 
s81ed trom all sides anti held in po";-
tlon by its oWn weight. n.e d!lIItinc-
tive feature of this design is that the 
gas holder and digester arE" combined 
in one unit There a.re no moving 
parts in this design, and wear and 
tear and maintenance are kept at 
mlfl1mum. The other advantalles of 
Janata Bio-gas Plant over the c,onven-
tional design of biO-gas plant appear 
to be as follows: 

(i) Low installation and mainten-
ance cost. 

(ii) Simple design and easier cons-
truction. 

(iii) Angle iron and sheets are not 
requlred_ 

(iv) Being under,ground construc-
tion, top surface can be used 
for other purposes. 

Studies in regard to its performance 
and suitability under different ag~ 
climatic condition are being conducted. 

Se..m.r. of JtIIn.l Development 

1026. SHRI SUDHIR GHOSAL: 
SHRI SAKTI KUMAR SAR-

KAR: 
Will the Minister of AGRICUL-

TURE AND IRRIGATION be pleased 
to state: 

'(8) "Whether the Minister 'Of AgrI-
eulture and Irrilation hadaHenlied 




